
KOTAK CONTRACTOR'S ALL RISKS INSURANCE POLICY

ENDORSEMENTS/ADDITIONAL COVERS

Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.)
Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai - 400051. Maharashtra, India.

Kotak Mahindra General Insurance Company Ltd.
CIN: U66000MH2014PLC260291. Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai – 400051. Maharashtra, India.

Office: 8th Floor, Zone IV, Kotak Infiniti, Bldg. 21, Infinity IT Park, Off WEH, Gen. AK Vaidya Marg, Dindoshi, Malad (E), Mumbai – 400097. India. 
Toll Free: 1800 266 4545 Email: care@kotak.com Website: www.kotakgeneralinsurance.com IRDAI Reg. No. 152.

LEG 3/06 MODEL 'IMPROVEMENTS' DEFECTS EXCLUSION (CAR-56)

Attached to and forming part of the Policy No. _______________________

The Company shall not be liable for:

All costs rendered necessary by defects of material workmanship design 

plan or specification and should damage (which for the purposes of this 

exclusion shall include any patent detrimental change in physical condition 

of the Insured Property) occur to any portion of the property insured 

containing any of the said defects the cost of replacement or rectification 

which is hereby excluded is that cost incurred to improve the original 

material workmanship design plan or specification.

For the purpose of the Policy and not merely this exclusion it is understood 

that any portion of the property insured shall not be regarded as damaged 

solely by virtue of the existence of any defect of material workmanship 

design plan or specification.
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